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GOVERNMENT OF JHDEA

MIMI STRY OF FLhiAhCh

DEPARTHENT OF REVENUE
CENTRAL BOARD OF DIRECT TAXES.

K AWK

b New Delhi, the Oct.g%, 97+
NOTIFICATION
$.0. No. _ _ _ __ _{F.N0.207/1/97 ITA-IT)|In exercise of the

powers conferred by clause (ix) of Section| 47 of the I.T. Act,
1961 (43 of 1961), the Central Covernment hereby notifies

"Indira Gandhi National Centre for the Artjs", New Delhi for
the purpose of the said sub-clause for thd assessment years

19992000 to 2000-2001.
(MalgthifR- Srigharan)

Under Secretary to the Govt. of India.
SITA111 Section).

Notification No. (oYY —  (F.wo.207/1/p7 171A-11)
To,
| The Manager,
Govi. of India Press,
Mayapuri, New Delhi.
Copy forwarded to:- -

1. 5h . M.C. Joslii, Member Secr@tary,'lndirggGandhi National
Lentrﬁ;fﬁﬁ the Arts, N, Delhir)] with reference to their letter

No.F. /97-SD/IGNCA dated 30.€.97

p: All CCITs and DGI
§ o A RS e PRITs (2, dopies). |
4, - J.5. & Legal Advisoxr, Min. of Law, N. [elbi.

& - : o
5. C & &G of Indie, W, Delhi (40 cogles).-
6. Bulletin Section, DIT (RSP & PR),{N. Delipi,

i. (Malathiﬁ%ﬂ. sridharan)

Under Secretary to ghe GHvi, of India,
(I'TA-I1 Section)
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